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of society, in other cases banks are
expected to provide credit on the basis
of their own assessment and bear the
risks involved.
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Export of Barytes

5500. SHRI- BAIRAGI JENA: Wwill
the Minister of COMMERCE, CIVIL
SUPPLIES AND COOPERATION be
pleased to state:

" () thit there is great potential for
" export of barytumdthatthevast

muu:mt that Government
hmm mine owners

export
mm«u mm ot qmtntu u—_l
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(¢) are Government aware that
the above restriction preclude the
small mine owners who are unable
to effect bulk shipment left and. or,
at the mercy of the big mine owners;
and

(d) what steps Government propose
to take to rationalise and maximise
export with due protection to small
mill owners in view of large untapped
external market and the domestic
availability?

THE MINISTER OP STATE IN
THE MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND COOPERA.
TION (SHRI ARIF BAIG): (a)
In view of the comfortable reserve
position and limited indigenous de-
mand, there is a good scope for export
of barytes, provided supplies can be
made at internationally competitive
prices.

(b) Yes, Sir. According to the cur-
rent policy, export of barytes (lumps
and powder) is allowed to (i) MMTC
and (ii) mineowners holding leases as
on 31st March, 1978 to an extent not
exceeding their own production.

(c) The above policy dces not pre-
clude small mine-owners having leases
as on 31-3-1978 from exporting. In
case of any difficulties, they are free
to route their exports through MMTC.

(d) MMTC has been making efforts to
diversify the barytes export markets
to increase its export.

Petition from Tobacco Merchants
Association

5501, SHRI MANOHAR LAL: Wil
the DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE be pleased
to state: )

(a) what effective steps have been
taken in the matter of petition daied

" 80-11-78 of the Tobacco Merchunts As-

scciation Kaimganj, in respect of in-
built statutory safeguards to ensure the
integrity of .the sdministrative machi-.





